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Shri Saraiiffadhar Das: May I know
if such complaints about insect pests 
on paddy have come from Orissa?

Dr. P. S. Deshmukh: Yes.  I have 
said so already.
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Mr. Deputy-Speaker: Pests are not 
peculiar to any particular State.

Shrl Thanu Pillai: May 1 have a 
translation of the question? We could 
not understand.

Mr. Deputy-Speaker: Why should he 
have a translation of pests?

Shrl Nambiar: May I know whether 
any bug is going from Delhi or from 
Rajasthan or anywhere?

Mr. Deputy-Speaker: Hon. Member̂ 
will notice how one such question has 
led to another question. Therefore I 
will neither allow a pest nor a bug to 
take possession of us or this  House. 
Next question.

Roads

♦1095. Shrl Balmiki: Will the Minis­
ter  of  Transport  be  pleased  to 
staie:

(a]f how many miles of neW roads 
for which the Central Government is 
responsible have been constructed and 
where up to October, 1952; and

(b) what amount of money has been 
spent on this?

The Deputy  Minister of  Railways 
and Transport (Shri  Alagesian): (a) 
and (b).  A statement giving the re­
quired information in  respect  of 
National Highways in all States  and 
roads other than National Hij?hways in 
Parts C and D States etc., for which 
the Central Government Is responsible, 
is laid on the Table of the  House. 
[See Appendix VI, annexure No. 35]
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Shri Alagesan: The cost of construc­
tion varies from place to place owing

to various factors.  It ranges ordina* 
rily between Rs. 1 lakh per mile of 
construction to Rs. ]*6 lakhs.

An Hon. Member: He wants to know 
in which State the expenditure is the 
highest.

Shri Alagesan: It is not possible to 
say.  In the same State it may vary 
from place to place.

Shri N. P. Damodaran: May I know 
the total number of r iiles of National 
Highways constructed in India?

Mr. Deputy-Speaker: There is  a 
special report on this in The Libiary.

Shri Alagesan: About 13,400 miles.

Shri B. S. Murthy: Is the hon. Minis­
ter aware that the Central Goverument 
have taken a few miles of road  in 
West Godavari to be constructed with 
the Central Government fund and for 
the last two or three years, though the 
people concerned in the locality have 
contributed their labour, that road has 
not been taken up still?  May I know 
the reason for this?

Shri Alagesan: I do not have any in­
formation about that particular link.

Mr.  Deputy-Speaker:  "How many
miles of road have been constructed in 
October 1952?”—that is the question. 
How is the hon. Minister expected to 
know why such and such a road has 
not been taken up?

Shri B. S. Murthy:  For the last
three years the officers from the Centre 
have been going and  making  the 
labourers of that place construct the 
road, but they have not been supply­
ing any materials.

Mr. Deputy-Speaker:  True.  But
that is a larger question why such and 
such a road has not been taken up. I 
do not know what the object of the 
hon. Member is.  He wants to know 
the number of miles constructed in a 
particular month.  How it is auspi­
cious I do not knowl

Shri K. K. Basu: May I know v̂he- 
ther any portion of the highway that 
will connect Calcutta to Mndras has 
been constructed in this month  of 
October?

Shri Alagesan: In fact the informa­
tion is given from the date we took 
over up to the present.

Dr. Suresh Chandra:  May I know
whether there is any proposal with the 
Government of India  to  construct 
roads near Ellora and Aianta Caves, 
from the Central Rej'̂ v̂e Fund?
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Mr, Depnigr-Speaker: As I pointed 
out, “how many miles of road  have 
been constructed upto October”—that 
is the question.  It does not involve 
the question whether there is a pro­
posal to construct a new road.

Shrl Jasani: Can we have the State- 
wise mileage of roads?

Shri Alagesan: All that is supplied 
in the statement.

Shrimati Tarkeshwari Sinlia:  Once
these roads are constructed, who bears 
the cost of maintenance—is it the State 
Government or the Central  Govern­
ment?

Shri Alagesan: The scheme is this. 
As far as National Highways in Part 
A and Part B States are concerned we 
are fully maintaining tlicm and we are 
bearing the capital cost also.  All 
roads in Part C and Part D States we 
are maintaning.

Esplanade  Mansions at  Calcutta

•1096. 3hri Krishna Chandra: Will 
the Minister of Railways be pleased to 
state:

(a) whether a sum of over one lakh 
of rupees was spent by the Railway 
Administration on rent and mainten­
ance of Watch and Ward staff on a 
portion of the Esplanade Mansions at 
Calcutta hired for Public Relations and 
Publicity Offlces during the year 1948­
49;

(b) whether it Is  a fact that the 
building remained -vacant for three 
years and the expenditure on rent and 
Watch and Ward staff continued to be 
incurred all along; and

(c) who  ĥs been responsible  for
this loss? ^

The Deputy Minister of  Railways 
and Transport (Shrl  .\lagesan): (a) 
No.  The sum spent as rental and for 
the maintenance of the Watch and Ward 
staff during 1948-49 was Rs. 24,900.

(b) Yes.  It remained vacant for 
nearly three years.

(c) The premises required extensive 
structural alterations and  repairs be­
fore it could be made stiitable for use 
for the office of Public Relations and 
Publicity work.  The finalisation  of 
estimates for the work and  tenders 
took some time.  Thereafter, progress 
of construction was slow due to scar­
city of skilled labour on account of 
the Great Calcutta Killing of 1946 and 
the series of subsequent diptutbances 
in Calcutta.  The partition of  the 
Bengal-Assam Railway then headquar­
tered at Calcutta was another factor

which delayed the matter. The queet- 
ion of individual responsibility does 
not, therefore, arise.

Shri Krishna Chandra: May I know 
whether the Public Accounts  Com­
mittee have made any observation on 
this matter?

Shri Alagesan: I am not able to say 
at present, Sir.

Shri Krishna Chandra: Is it a fact 
that the Public Accounts Committee 
have expressed their strong disappro­
bation on this affair and have advised 
the Railway Administration that they 
should adopt some procedure by which 
this carelessness may be avoided?

Shri Alagesan: May be so.  ^

Shri K. K. Basu: May I know whe­
ther there is not enough accommoda­
tion' in the Railway buildings them­
selves to accommodate this offlce?

Mr. Deputy-Speaker: We are on a
particular building why it is Vc;cant? 
It may be used for that or  another 
office.  Why  has it been vacant so 
long—that is the question.

Shri K. K. Basu: This Esplanade 
Mansions is a rented house.  I want 
to know whether Government can shift 
to its own railway buildings. There 
were two head offlces in Calcutta for­
merly.

I Shri Alagesan: In fact the Railways 
then headquartered at Calcutta want­
ed to have a joint office for their pub­
lic Relations and Publicity work and 
hence this building v;as taken over.

Mr. Deputy-Speaker: The hon. Mem­
ber wants to know if there is no alter­
native accommodation available and if 
it is necessary to pay so much rent?

Shri Alagesan: I om unable to an­
swer the question, Sir.

Shri Krishna Chandra: Have the ob­
servations made by the Public Ac­
counts Committee not been brought to 
the notice of the Department concern­
ed?

Shri Alagesan: I did not say it was 
not brought to the notice of the Gov­
ernment. I said at present I have not 
got the information in my possession.

Indian  Council or Agricultural 
Research

•1097. Shri Mohana Rao: (a)  Will
the Minister of Food and Agriculture
be pleased to state whether a meeting 
was recently held of the Indian Coun­
cil of Agricultural Research?




